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Industrial Policy Resolution

+
*518. Shri P. R. Chakraverti:
-Shrimati Savitri Nigam:
Shri H. C. Linga Reddy:

Shri Vishwa Nath Pandey:

Will the Minister of Industry be
pleased to refer to the reply given to
Starred Question No. 811 on the 2nd
September, 1966 and state:

(a) whether it is a fact that the last
Industrial Policy Resolution has not
been implemented and the backward
areas’ and States have not been given
adequate facilities, which has caused
greater industrial imbalances; and

(b) if so. the steps taken in
regard?

The Minister of State in the Min-
istry of Industry (S8hri Bibudhendra

this

Misra): (a) and (b). A statement is
placed on the Table of the House.
STATEMENT
(a) and (b). It was envisaged ir

the Industrial Po'icy Resolution of
1956 that in order that industrialisa-
tion may benefit the economy of the
country as a whole, it was important
that disperities in levels of develop-
ment between different regions should
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be progressively reduced. It was
further envisaged that various faci-
lities like power, transport, water may
be provided in the various regions’so
that a balanced and coordinated deve-
lopment of the industries takes place
in each region of the country, A
number of measures were envisaged
during the Plan periods to achieve
those objectives. The various mea-
sures included:

(i) The location of public sector
industrial projects in com-
paratively backward areas,
within the constraints im-
posed by the overall techno-
economic considerations;

(ii) The establishment of ‘Indus-
trial Areas’ in backward re-
gions to provide basic facili-
ties like power, water and
communications and to deve-
lop factory sites and offer
them for sale or on long leasc
to prospective entrepreneurs:

(iii) Preferential consideration to
backward areas in licensing
industrial projects in the pri-
vate sector; and

(iv) Promotion and development
of industrics through the ini-
tiative and assistance of State
Industrial Development Cor-
‘poratjons.

Due to the warious measures taken,

there has been a wider diffusion
of industrial projects all over the
country,

Shri P. R. Chakraverti: In vicw of

the fact that while determining the
location of industry certain essential
factors have to be taken into account.
how does the Government proposc¢
to help the so called backward areas
to surmount those handicaps?

shri Bibudhendra Misra: It is true
that in the selection of industry cer-
tain technical and economic considera-
tions are there and they have to be
kept in mind a8 far as possible, So
far as the public sector undertakings



5469 Oral Answers
are concerned, we try to gee that the
backward areas are accommodated as
far as possible from the list of loca-
tions of some of the public sector
undertakings in the States, onc can
see that in every State some public
sector undertaking has been located.
Apart from the development of back-
ward areas and creating industrial
buse or estates for which provision
had been made in the Third Plan so
far as licenses to the private sector is
concerned, that also is kept in mind.

Shri P, R. Chakraverti: Has any
scientific survey been made to sec
whether the difference between the
backward and developed areas have
been accentuated or narrowed down?

Shri Bibudhendra Misra: It cannot
be accentuated because every area
gets due consideration and therefore
it is being narrowed from time to
time.
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Shri Bibudhendra Misra: So far
as Uttar Pradesh is concerned, during
the fourth Plan period, it is proposed
to have as many as six public sector
units,
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The Minister of Industry (Shri D.
Sanjivayya): I do not think there is
one occasion where a technical team
recommended the location of a plant
in Uttar Pradesh and the Central
Government rejected it. Today, we
have at Hardwar, the heavy e'ectri-
cal complex, whose total capacity is
about Rs. 100 crores. A little nearby,
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in Rishikesh, we have the drugs fac-
tory. Then in Allahabad we are
Jocating projects in respect of the
structurals etc, With regard to the
location of a tractor unit, we have
already taken a decision that it wil
be at Ramnagar, near Banaras. We
have already announced in this House
that one unit of Hindustan Machine
Tools is going to be located in Uttar
Pradesh, There is already one ferti-
liser project in Gorakhpur, So many
things are coming up. It is not that
Uttar Pradesh is so backward.

Shri R, Barua: Regional disparity
in the matter of industrialsation has
become wider and wider and this has
led to tendencies which are likely to
disturb the mpolitical climate of the
country. May I know whether in the
fourth Five Year Plan, the Govern-
ment will take up any specific mea-
sure to counteract this tendency?

Shri Bibhudhendra Misra: I have
already said that we are keeping the
industrial policy resolution in mind
and are following it,

shri Yallamanda Reddy: I am very
much surprised by the statement of
the hon. Minister. I would like to
draw the attention of the Minister
to the fact that the per capita value
of industrial production in  Andhra
Pradesh is 10.1, Assam 104, Bihar
19.7, Gujarat 56.7, Madras 29.6, Maha-
rashtra 86.0, Mysore 224, Orissa
147, Punjab 18.2, Uttar Pradesh 9.2.
Therefore, even now, may I know
whether the Government are serious
at Jeast to narrow down these dispari-
ties among the rarious states and
whether there is any proposal with
the Government to appoint a Com-
misgion to go into the industrial deve-
lopment of various States and sce
that the needs are satisfied?

Shri D, Sanjivayya: There is no
need to appoint a separate Commis-
sion. The Planning Commission is
very well aware of the various fac-
tors with regard to the industrial
development in various States, My
hon, friend was referring to the State
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of Andhra Pradesh. In the
Five Year Plan, they spent Rs. 1.7
crores; in the third Plan, we have
spent Rs, 46.99 crores. Thereforc, we
have taken into consideration all thesc
factors.

second

Shri D. N. Tiwary: May 1 know
whether even in the so-called ad-
vanced States, there are some back-
ward areas and some forward arcas,
such as in Bihar? In Bihar, North Binar
is backward; It is a backward arcu.
May I know whether the Government
have thought of establishing any in-
dustry in North Bihar so that the
imbalance of that area may be com-
pensated?

Shri D, Sanjivayya: This has been
decided by the Planning Commiission
and the Planning Commission has
taken up this matter with the various
State Governments, so that in decid-
ing their own projects within the
State sector they should give prcte:-
ence to the backward areas.

Dr. L. M, Singhvi: The feeling is
deepseated throughout the country and
expression was given to it the other
day by Shri Govinda Menon as is
being given now on behalf of various
other States that lack of diffusion and
increase in concentration has led w
an increase in the backward areas and
the impoverishment of the already
backward regions. May I know, whe-
ther the Government propose to, or
has already considered, the feasibility
of setting up a gpecial cell to examine
the inequalities which have actually
been accentuated, on the figures of the
Government themselves, and to reduce
these inaqualities and create a better
diffusion of economic power?

Shri D. Sanjivayya: I have alrcady
said that the Planning Commission is
constantly looking into the question.
Apart from that, in the Ministry of
Industry also, we have asked for
special officers to look into this.

Shri Thirumala Rac: The hon. Minisa
ter was pleased ¢c say tkat there is no
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need {0 appoint a Commission because
the Planning Commission will look af-
ter these things. But from the news-
papers we learn that the Planning
Commission is liquidating itself: two
members are retiring and two others
are expected to resign. So, what is the
alternative for him except to appoint
a Commission for this?

Shri D. Sanjivayya: By merely two
members  retiring or two members
leaving the Planning Commission, the
Planning Commission does not liquid-
ate itself. Men may come and men
may go, but the Planning Commission
will go on for over.

Shri Indrajit Gupta: May I point out
and also ask the Minister whether the
provisions in the industridl policy re-
solution stipulated that as far as pos-
sible public sector units would be set
up in backward areas, and does it not
conflict with the later deviation from
the same industrial policy resolution
in respect of allowing private foreign
capital to participate in public sector
units? What I want to know is, if
private sector foreign capital is also to
participate in the public sector units
in violation of the industrial policy re-
solution the foreign collaborators will
naturally have their own views on the
location of those industries. Will it not
comtradict the earlier provision that
the backward areas should be en-
couraged?

Shri D. Sanjivayya: It does not con-
tradict, even though ther=2i; participa-
tion by the private capital in public
sector proects; after all, in the matter
of location of the projects, the ultimate
decision will be that of the Govern-
ment.

Shri Indrajit Gupta: You have viola-
ted that one part.

Shri D. Sanjivayya: No, Sir. (Inter-
ruption).
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Shri D. Sanjivayya: During the se-
cond Plan period, in the public sector,
the Government of India had invested
Rs. 236.9 crores in Madhya Pradesh. In
the third Plan, it was Rs. 230 crores.
Apart from this, only yesterday I was
stating that a paper and pulp corpora-
tion is going to be set up, a paper
and pulp unit, in Dandakaranya in
Madhya Pradesh. The Cement Cor-
poration in the public sector has al-
rcady taken a decision to locate one
cement plant in Madhya Pradesh.

=Y (W AR TOIT : ST W,
YT TZM KT AT T30 A 98 AT
Fiwa 3T AL 9 9 fwaer g
¥ wTadr g4 agvzg & faaga wwAr
argen § T ga Avaifi Aifa w7 ger-
71 Fpg=taa ag wa a5 faed gg
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AT | WeT WAW F OF 2T G
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Shri D. Sanjivayya: So far as the
tractor factory is concerned, the loca-
tion has been decided as Ramnagar
near Wardha. With regard to the

scooter factory, the matter is still un-
der consideration.

Mr. Speaker: The Question Hour is
‘over. :
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WRITTEN ANSWERS TO
QUESTIONS

‘Enquiry into Matunga and Ladpura
Railway Accidents

*519. Dr. L. M. Singhvi:
Shri Basumatari:

Will the Minister of Railways be
‘pleased to state:

(a) whether the final inquiries into
‘the Matunga and Ladpura Railway
accidents on the 13th and 19th June,
1966 respectively have been concluded;

{b) if so, the findings thereof; and

(c) the preventive, punitive and
corrective measures taken or pro-
posed to be taken in consequence of
the Inquiry Reports?

The Minister of State in the Minis-
try of Railways (Dr. Ram Subhag
Singh): (a) Statutory enquiries into
both these accidents have since been
.conducted by the Commission of Rail-
way Safety.

(b) According to the provisional
findings, both these accidents were due
to the failure of railway staff..

(c) A case has been registered by
the Police in connection with the ac-
cident at Matunga. Suitable discipli-
nary action has also been intiated
against the staff held responsible for
the accident.

In the case of Ladpura accident, the
Police have 1 hed pr ations
against the station staff who were on
duty at the time of the accident.

Such of the recommendations, made
by the Commission of Railway Safety,
which were prima facie acceptable,
have been pted and impl ted
or are in the process of implementation
by the Railways. Other recommenda-
tions which require detailed examina-
tion are receiving attention.

Issue of Licences

*520. Shrimatj Renu Chakravartty:
Will the Minister of Commerce be
pleased to state:

(a) whether it is a fact that Rs.
320 crores worth of licences have
been issued this year;

(b) whether it is also a fact that
normal licensing totals apprexima-
tely to Rs. 40 crores;

(¢) whether Government stil] feel
that certain specific areas of short-
ages remain;

(d) whether the same amount of
foreign exchange allocation will have
to be provided next year or whether
the raw materials will be substituted
from internal efforts;

(e) whether Government have made
any plan as to how much will be
covered by import substitution; and

(f) whether it is a fact that several
licencees are now saying that they
may find it difficult to use their
licences due to shortage of rupee
funds?

The Minister of Commerce (Shri
Manubhai Shah): (a) and (b). The
total value of import licences issued
for the year 1966-67 ‘up to the 36th





